
12.09.2013 PRONOUNCEMENT OF JUDGEMENT (APPLT. JURISDICTION)

12.09.2013
COURT NO.         
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG
HON'BLE MR. JUSTICE   V.KAMESWAR RAO  

1. W.P.(C) 3143/2002 VASUDEV & ANR. ARUN BHARDWAJ 
VS. UOI & ORS ANKUR CHHIBBER

COURT NO. 8          
HON'BLE MR. JUSTICE MANMOHAN

1. W.P.(C) 5201/2013 & SHRI HOTI LAL RAJENDRA DUTT
   C.M. 11683/2013 VS. DELHI DEVELOPMENT  RAJIV BANSAL
   C.M. 11684/2013 AUTHORITY & ORS MEENAL KASHYAP 

TANVI GARG

COURT NO. 13  
HON'BLE MR. JUSTICE SURESH KAIT

1. CM(M) 880/2012 RAKESH JAIN ARUN BHARDWAJ
VS. SURESH KUMAR KOHLI PAWAN S. BINDRA
AND ANR. AMIT BHARDWAJ

KARAN YADAV
KARN BHARDWAJ
PRAG CHAWLA
SOURABH SHOKEEN
SUDEEP SUDAN

COURT NO. 27  
EXTENSION BLOCK (GROUND FLOOR)                         
HON'BLE MS. JUSTICE SUNITA GUPTA

AT 2.15 P.M

1. W.P.(CRL) 1386/2013 PAWAN KUMAR PRASHANT BHUSHAN
VS. CBI & ANR SOMNATH BHARTI 

AAKANKSHA JHA
P.K. SHARMA
ANIL KUMAR SINGH

HIGH COURT OF DELHI                            
11TH SEPTEMBER, 2013                         REGISTRAR (LISTING)



12.09.2013                         FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

  COURT NO. 21    (OS-E)   
                      HON'BLE MS.  JUSTICE MUKTA GUPTA

AT 10.30 A.M.

32. I.A. 895/2013       SH. SHRAVAN KUMAR GUPTA      RAKESH MAHAJAN,SHEETESH  
    In CS(OS) 1804/2008 Vs. SH. TARA CHAND GUPTA AND KHANNA,PRAMOD KR. TYAGI, 
          ORS                          GAUTAM ANAND,SHIV CHARAN      
                                                           GARG, ABHAY MANI TRIPATHI,

SHASHANK MITTAL,IMRAN KHAN 

33. I.A. 1376/2010            MRS MEENA TEVARY AND ANR     SHEETAL PRASAD JUNEJA,RAJESH 
    In CS(OS) 2238/2009       Vs. SHRI JUGAL KISHORE RATNU YADAV,ANKIT JAIN,GARIMA      
                              AND ORS                      PRASAD, SANJEEV SINDHWANI,

GARIMA PRASHAD, ARPAN 
WADHWAN,SANDEEP SETHI,
RUCHIRA, S. KHOSLA,
ANAND M. MISHRA

  COURT NO.19  (OS-C)
                 HON'BLE MR. JUSTICE JAYANT NATH

 AT 10.30 A.M

26. I.A. 16413/2012           RAMESH THADANI               ROHIT SHARMA, ANIL SHARMA,    
    In CS(OS) 668/2010        Vs. MOHIT GARERA             USHA SINGH, HARIOM GUPTA AND CO,

NARENDER SHARMA        

27. I.A. 19203/2012           SUNITA KANSAL                DILIP SINGH, ROSHAN ARA,   
    In CS(OS) 1650/2011       Vs. SUBHASH CHAND            TARANNUM PRAVEEN, RAKESH KANSAL 
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